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Communal Riots

*421. SHRI ABDUL AHED VAKIL:
SHRI CHITTA BASU.

Will the Minister of HOME AFFAIRS
be pleased to lay a statement show-
ing:

(a) how many communal riots took
place in the country since the present
Government came to power at the
Centre;

(b) the causes that led to communal
riots, the number of persons, who lost
their liveg and the amount of the pro-
perty lost;
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(c) how many persons were caught
and prosecuted for the riots, the com-
munity-wise break-up of the persons
involved in the cases and progress of
the cases in the courts of law;

(d) whether any relief was given
to the dependents of the dead; and

(e) 1f so, the total amount?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH): (a)
During the period April to October,
1977, 9 1ncidents of communal riots took
place, Information in respect of the
period after October 1977, 18 being
collected and will be laid on the Table
of the House.

(b) These communal riots occurred
on account of various causes such as
disputes relating to places of worship
misbehaviour towards women and rel-
gious processions In these riots, 14
persons lost their lives and property
worth about Rs. 2.58 lakhs was des
troyed. Sumilar information for the
period after October, 1977 is being
collected and will be laid on the Table
of the House

(c) to (e). Information 18 being col-
lected and will be laid on the Table of
the House.

Addition to Power Generation Capacity

*422. SHRI D. D DESAI: Will the
Minister of ENERGY be pleased to
state:

(a) whether an additional 2,250 MW
capacity has been added in the cur-
rent year to power generation; and

(b) if so, the details thereof and
the steps taken to fulfil the target?

THE MINISTER OF ENERGY (SHRI

P. RAMACHANDRAN): (a) and (b).
1245 MW of capacity has been commis:
sioned. An additional 760 MW of
capacity is likely to be commissioned
by 31st March, 1978, thereby making
a total of nearly 2000 MW,





